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THE UNION DUTIES OF EXCISE (DISTRIBUTION)
AMENDMENT ACT, 1984

" No. 27 oF 1984

An Act to amend the Union Duties of Exmse (DIStrIbutIOn)
Act 1979

BE it enacted by Parllament in the ThIrty-ﬁfth Year of the Repubhc of'

IndIa as follows:—

» 1, (1) Thrs Act may be. called the Umon Dutles of Exclse (D1str1bu~
' tron) Amendment Act 1984

(2) It shall be deemed to- have come into force on the 1st day of
: Aprll 1984.

2. I the“Un’ion' Duties of Excise (Distribution) Aect, 1979 “(herein-

after referred to as the principal Act), in the long title, for the' words,
~ figures and letters “Ieport dated the 28th day of October, 1978”, the words,
~ figures and Tetters “mterlm report dated the 14th day of November 19837
shall be substituted. DR

3 For section 3 of the principal Act the followmg sectlon shall be
“substituted, namer — - :

“3, During -the ﬁr_xancial year commencing on the 1st day of April,
1984, there shall be paid, out of the Consolidated Fund of India, to the

. States sums emuvalo it to the dlsmbutable Union duties of excrse levied

and collected in ‘that year _and thoge sumg shall be distributed, provisionaliy,

3 Law—20;

211

Gl sth May, 1984

Short '
title

. and coms
©omence-

ment, -

Amend-
ment of

“long
- tifle . of .

Act 24 of -

1979.- -

. _Substitu#
: tiOn of
new

section

. for .
-section 3,

Payment to -
States
of " sums

. equiva-
~lent to

a part .




REp o | .
212 ' Umon Dutzes o Exme (Dzstrzbutwn) Amesndment [A’cT 27 oF 1984]

of the . to each of the States spec1ﬁed in column (1) of. the Tab]e below in such
net- pro-

ceeds of percentage as is set out agamst it in column (2):—
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Andhra Pradesh

Bihar - - L C e A X S

Gujarat - R
Haryana . JE 1477
'Hlmachal Pradesh ' o . . . 7 S 0521
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'Mah'a'xashtra V_ e ' .. e e e e Y o 6632
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Punjab .. - . L e . .  .‘ h 1226

Jammu and Kashmu‘ .
' Karnataka

Kerala -

' Meghalaya . .
Nagaland

. Orissa ) . .

Rajasthan . L. . .o .o B B 4,813
Sikkim , e e e . . 0.028
Tamil Nadu - o . 1637
. Tripura . T o . 0373

Ditar Pradesh . - . . .. . . .. 18390

West Bengal Coe e . . .« 8025




